IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF NOVEMBER, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
S:No. KIND OF CASES BALANCE -I?E DB SB| TOTAL| FB DB SB TOTAL!BALANCE
IMAIN CASES.:- 01.11.2024 30.11.2024
CIVIL SIDE:-
1_| CIVIL FIRST APPEAL 13567] 0| 9] 197] 206] O 0] 47 47] 13726
2 | CIVIL SECOND APPEAL 4890 of o] s8of s8] of o 79 79] 4891
3 | EXECUTION FIRST APPEAL 102l ol ol 2 2 ol ol 1 1 103
4 | EXECUTION SECOND APPEAL 241 0] of O ol of o 0 0 24
5 | CIVILMISC APPEAL 34062] 0] 80| 412] 492] o] 27/ 108] 133] 34421
6 | CIVILREVISION 764] Of o] 34] 34] of o 11 11 787
7 | CIVILREVIEW g29] of 8] 13 19] o] 4] 21 25 823
8 | INCOME TAX REFERENCE ol of] of o o of o o0 0 0
9 | OTHER TAX REFERENCE 109] 0] 1 0 14 0] 11 0 11 99
10 | TAXCASES o0j o] of o of of o o 0 0
11 | CUSTOM APPEAL 1% o] 1 0 11 0/ of. 0 0 12
12 | INCOME TAX APPEAL 416f 0] 11 0 11} o] 45] o 45 382
13 | WEALTH TAX APPEAL 2l of o o of of 2 o 2 0
14 | SALES TAX REVISON 768] Of O] 1 1| of of 1 1 768
15 | TESTAMENTARY CASES ol of] of o ol of o o 0 0
16 | COMPANY PETITION 6l of] o o of of o 1 1 5
17 | COMPANY EXECUTION PETITION ol of] o o ol 00 o o 0 0
18 | COMPANY APPEAL 6l of o © of of o 0 0
19 | COMPANY APPLICATION 125 0] O] © o of o 3 3 122
20 | COMPANY SUIT 16] of O] © of of o o0 0 16
21 | COMPANY LIQUIDN. CASES 351 of of o of of o o0 0 35
22 | ELECTION PETITION 7100 o o ol of o o 0 7
23 | SPECIAL APPEAL (CIVIL) 34l of s o© 5] of] 1 0 1 38}
24 | SPECIAL APPEAL (WRITS) 2347] o] 88/ o 88 o] 82 of 82 2353
25 | CIVIL CONTEMPT 2360} o] 61] 103] 164] o] 18] 22| 40] 2484
26 | CIVILWRITS 88421} 0| 208] 1308] 1516} O| 213[ 1406] 1618] 88318
27 | RECRIMINATION PETITION o of] of o of of o o 0 0f
28 | CROSS OBJECTION 655] 0] 2 1 3l of o 4 4 654
29 | CIVIL REFERENCE 4 0of o 0 o of o o0 0 4
30 | CIVIL TRANS. APPLICATION 2491 0] o] 32 32] of 0Of 82 82 199
31 | CIVIL MISC. APPLN. (WAKF TRIBUNAL) 68l o] of 2 2l 0] o O 0 70
TOTAL (A)| 149877| o] 472| 2185] 2657] o] 403|1784] 2187| 150347
|CRIMINAL SIDE:-
1| MURDER REFERENCE 110 o © o of o 0 0 1
2 | CRIMINAL APPEAL 31899] 0] 60| 264 324f 0] 12] 45| 57] 32166
3 | CRIMINAL REVISION 12390] 0] o] 179] 179} o] 0] 172] 172] 12397
4 | CRIMINAL MISC. PETITION 23494] o o] 729] 729] o of 577 577] 23646
: (U/S 482 CR.P.C.)
5 | CRIMINAL MISC. BAIL 3161] 0| o[ 1489] 1489f O 0| 1399 1398] 3251
: (U/S 438 & 439 CR.P.C.)
6 | CRIMINAL CONTEMPT 23] o] 1 0 1 0, o 0 0 24
7 | CRIMINAL REFERENCE 1 00 0 0O o of o 0 ]| 1
8 | HABEAS CORPUS 36] 0/ 33] o0 33] of 33] o 33 36
9 | CRIMINAL LEAVE TO APPEAL 881] 0| 10/ 45/ 55| 0] & 8 14 §22
10 | CRIMINAL WRITS 1380] 0f 19| 94] 113] o] 14| 160] 174 1319
11 | CRIMINAL REVIEW ol of of o ol of o o 0 0
' TOTAL (B)| 73266| 0] 123| 2800| 2923| 0] 64§ 2362| 2426] 73763
TOTAL (A+B) | 223143] 0] 595| 4985| 5580] o] 467| 4146] 4613} 224110]
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IN THE HIGH C

T OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF NOVEMBER, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
S-No. KIND OF CASES IBALANCE FB] DB SB] TOTAL] FB DB SB TOTAL!BALANCE'
MISC. CASE S :- 01.11.2024 30.11.2024
CRIMINAL SIDE:-
1 JCRIMINAL MISC.APPLN. :-
{CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 4976] 0] 77| 179] 256] Ol 57| 123 180 5052
2 (BAIL & STAY IN CRL.REVISION 4523] 0 0] 90 90] O 0] 130 130 4483
3 |BAIL & STAY IN CRL.MISC.PET. 231911 0O 0] 663] 663] 0 0] 256/ 258] 23598
4 |BAIL&STAY IN CRL.TRAN. PET. & CRLW 13201 0O o] 74 741 0O ol 70 70 1324
5 |BAIL & STAY IN CRL.CONT.PET. 0] 0 0 0 0] 0 1] 0 0 0
6 |BAIL & STAY IN CRLLA 14| 0 0 0 0 0 0 0 0 14
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 1083} 0 1 80 811 0 1 46 47 1097
TOTAL {C) 35087} O] 78]11086] 1164] O] 58] 625f 683] 35568
2 CRIMINAL TRANSFER 85 0 0 2 2] O ol 7 7 80
3 STAY IN HABEAS CORPUS 3 0 0 0 0] O 0 0 0 3
‘ TOTAL (D) 88] 0 0 2 21 O 0 7 T 83
TOTAL (C+D) 35175] 0] 78]1088] 1166] 0] 58] 632] 690] 35651
TOTAL (A+B+C+D) 258318] 0] 673]| 6073] 6746] 0] 525] 4778] 5303] 259761
CIVIL SIDE:-
1 JCIVIL INTER.CASES:-
1 |STAYIN|. T. APPEAL 431 0 0 0 0] 0 0 0 0 43
2 |STAY INW.T. APPEAL / CUSTA 11] 0 0 0 0l 0 2l O 2 9
3 |STAY IN O. T. REFERENCE 107] O 0 0 M 0] 10 0 10 97
4 |STAY IN S. T. REVISION 5671 0 0 1 ] 0 0 1 1 567
5 |STAY IN CIVIL IST APPEAL 4726] 0 7] 181 188] O 0] 18 18 4896]
6 |STAY IN CIVIL 2ND APPEAL 24131 0 0] 76 76 0 0] 69 69 2420
7 |STAY IN EXE. FIRST APPEAL 108] 0O 0 2 2] 0 0 1 1 109
8 |STAY IN EXE. 2ND APPEAL 23] 0 0 0 0] 0 0 0 0 23
9 |STAY IN C. M. APPEAL 9619] 0| 45| 144 188] 0 9] 99 108 9700
10 |STAY IN CIVIL REVISION 741] 0 0] 32 321 0 0l 9 9 764
11 |STAY IN CIVIL CONTEMPT 211 0 0 3 3] 0 0 0 0 24
12 |STAY IN SPL. APPEAL (CIVIL) 26] O 1 0 i] 0 0 0 0 27
13 |STAY IN CIVIL TRANS. APPLN. 238] 0 0] 32 32] 0 0] 76 76 195
14 |STAY IN COMPANY CASES 2] 0 0 0 0] 0 0 0 0 211
15 |STAY IN SPL. APPEAL {WRIT) 2041] O] 80 0 801 0Of 77 0 77 2044
16 |STAY IN WRIT PETITION 60452] 0| 174| 1178] 1352] 0| 169| 995| 1164] 60640
TOTAL (E) 81158| O] 307] 1649] 1956] 0] 267] 1268] 1535] 81579
2 CIVIL MISC. APPLICATIONS 4948] 0] 69 231 3001 O] 43| 321 364 4884
3 CIVIL MISC. CASES U/S-5 12927) 0] 85 288] 373] O] 58| 339 397 12903
4 EXE. MiSC.APPLICATION 0] 0 0 0 0] 0 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 11 0 0 0 01 0 0 0 0 11
TOTAL (F) 17876] 0] 154] 519] 6731 O] 101] 660] 761 17788
TOTAL (E+F) 99034 0] 461] 2168] 2629] 0] 368] 1928] 2296] 99367
TOTAL (C+D+E+F) 134209] O] 539] 3256] 3795] 0| 426] 2560] 2986] 135018
GRAND TOTAL ATOF 357352] 0]1134] 8241] 9375] 0] 893] 6706] 7599] 359128

Dt.:

11-12-2024 10:55
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